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grant to the Christian Medical College   j at 
Vellore in Madras State; 

(b) the number of students undergoing 
training in that college at present; and 

(c) the basis on which admission is made 
to the college? 

THE MINISTER FOR HEALTH (RAJ-
KUMAEI AMRIT KAUR) :   (a)  Yes. 

(b) 252. 

(c) University results and the results of 
the tests conducted by the College and 
personal interviews. 

 

t [TELEPHONE     FACILITIES     FOR     SUB-
DIVISIONAL AND TEHSIL HEADQUARTERS 

231. SHRI KRISHNAKANT VYAS: Will 
the Minister for COMMUNICATIONS be pleased 
to state: 

(a) the number of sub-divisional and 
tehsil headquarters in each State where there 
are no telephone connections at present; and 

(b) the probable date by which telephone 
facilities are proposed to be provided at all 
those places?] 

 

 

T[THE DEPUTY MINISTER FOR 
COMMUNICATIONS (SHRI RAJ BAHADUR) : 
(a) A statement is attached. (See Appendix X, 
Annexure No. 76.) 

(b) The present policy is to provide 
telephone facilities in sub-divisional 
headquarter towns on loss basis, subject to the 
aggregate loss not exceeding certain limits. 
No loss is allowable for tehsil stations, where 
Public Call Offices can be opened only if the 
proposals are remunerative. 

Most of the Sub-Divisional towns are 
expected to be provided by March 1957.] 

 

f[ANNAPOORNA   CAFETERIAS 

232. SHRI KRISHNAKANT VYAS: Will 
the Minister for FOOD AND AGRICULTURE be 
pleased to state: 

(a)   the number     of    Annapoorns 
Cafeterias  opened  so  far  during the \ current 
year; and 

fEnglish translation. 
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t[THE MINISTER FOR FOOD AND 
AGRICULTURE (SHRI A. P. JAIN): <a) Two. 

(b) Bombay—one at the Majestic Hotel 
and the other at the Bhartiya Vidva Bhavan.l 

 

t [LICENSING OF RAILWAY PORTERS 

233. SHRI KRISHNAKANT VYAS: Will 
the Minister for RAILWAYS be pleased to state: 

(a) whether any fee is charged or any 
part of the earnings is taken as licence fees 
from the porters at railway stations; 

(b) if so, whether licensing fee is uniform 
all over the country; and 

(c) what are the details of the fees 
charged?] 

 

f[THE DEPUTY MINISTER FOR 
RAILWAYS AND TRANSPORT (SHRI O. V. 
ALAGESAN) : (a) A small licence fee is 
callected from each licensed porter at the 
more important railway stations. 

(b) No. 
(c) The licence fee, where levied, varies 

as shown below: 
Central Railway.—From Rs. 5 to Rs. 

t>|8 per month and from As. -|2|- to As. -|4|- 
per day. 

Western Railway.—From Rs. 2|4|-to Rs. 
5|10|- per month. 

Southern Railway.—A uniform licence 
fee of Re. 1 per month. 

North Eastern Railway.—From Rs. 2|8|- 
to Rs. 4 per mensem. 

Northern Railway.—From As. -|15|-   to   
Rs.   5|2|-   per  month. 

Eastern Railway.—From As. -j8|-to Rs. 
4|4|- per month. 

tEnglish translation. 

 

(b) the names of the places where they 
have been opened?] 


